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Date of Decision: 15.1.97
OA 216/95 -

Moording, last employsd on the post of ﬁot Weather Waterman at Gangapurcity,

Weatern Pailway, Tota Divizion, Fota. -

.+« Applicant
i Versus

1. Unicn of India theough General manager, Western Failway, Churshgate,

Rombay . , .

[N
.

ﬁ1v1 ional Pailway Manager, Weatern Pailway, I'ota Division, Iota.

Divizional Peraonnel Officer, Western Failway, Iots Division, ota.

&
.

i

Station Superintendent, Gangjaporciby, Weztern Failway, Tota Division,
Kota.

e .. Respondents

CORAM:
HOM'ELE MF . GOFAL .IS HITA, VICE CHAIFMALT
HOIT'BLE MR.O.P.SHAPMA, ATMIITISTRATIVE MEMBER

For the Applicant ee. Mr.Shiv Kumar
oy the Pespondents - ee. Mr.3.K.Ralia, CLA, - .

depavtmental representative

" O-R-DER

FEFR -HOIT'BLE -MF ,COFAL FPRISHIA, VICE CHAIFMAN

A

Applicant, PLmiJln, in ﬁhih appli dtlnn u/z 15 of the Administrativ

@
Tribunala Ack, 1985, haz somght a Jdivection for his enjagemsnt against a

Pbﬂﬁﬂchfanﬂqu] ization thereon. He has alao claimed engagenent as

Hot Weathzr Watzrman every yzar, till he iz reqularized.

2. We have heard the lzarned counsel for the applicant anﬂ Mr.S..Talia,
CLA, derartmenktal vepraseniative for the respordentz, =nd have gons chrough

reccrds of the case.
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3. The applizcant had besn engaged as a Hot Weather Waterman at Japurﬁ1LY
in the otz Division of the Westsrn Pailway on 1.5.71.  Thereafizr, hs was
gznt  for n@dical ezzminakion for conferment of the status of llon Approved
Candidate but his Mediczl Memo/Szrvice Card ste. were confiscated by the
Vigilance Department of the Pailway. The aprlicant's case iz that a number of
rerzong have besn talen on duty, ignoring his claim, and his candidsturs for
appointment waz noic considerad. despike the fact that he has besn dsclared
méﬂically fit for A-2 Catzyory. The action of the vespondents in appointing

rerzong junicr to him in the year 1995 and ignoving the claim of the applicant

ol
iz as=ailesd as e lnj Aigcriminatory.  Ammexure A-2 dated 15.11. W4 shows that



the applicant, alongwith ouher:} was callad for medical sramination pursuant
to the Jdirvection of the Trikunal in A ©77/92, decideld on 23.2.5d, The
applicant wa2 madically feund fit for lflndntmcnt vide Ann.A-d dated 7012094,
In such a situation, the respondsnts ples of limditation iz nob fenable.  Since
the applicant has peassed the medical examination in A-2 Catejory, he may Le
conzidered for vre—engadimsnt as a Hot Weather Waterman 2ubject ko availability

of vazancies as p2r hiz bturn in acoordance with rules.

4. The OA stands dispeosed of scocordingly, at the stage of admizzion, with

(O.F.SHAFMA) (COPAL TRISHIIA)

ADMINISTRATIVE MEMEEER VI‘CE CHATRMAN



